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1961. I understand that he has be- Consolidated Fund of India for
come a Minister there. the services of the flnnnpi^i year

1960-61, be taken into considera- 
----------- tk>n.”

CORRECTION OF ANSWER TO
S.Q. No. 908.

The Minister of Transport and 
Communications (Dr. P. Subbarajan):
With your permission, Sir, I wish to 
make a slight correction in the reply 
given by me to supplementaries put 
by Shri Sampath on Starred Question 
No. 908, dated the 14th December, 
1960. I had stated therein that the 
P J \  Forms were being supplied free 
but the exact position is that the P.P. 
Forms are priced forms and are sup­
plied by the Reserve Bank of India 
against payment of Rs. 8 78 nP per 100 
forms.

The motion was adopted

Mr. Speaker: The question is:

“That clauses 1, 2, 3, the Sche­
dule, the Enacting Formula and 
the Long Title stand part of the
Bill.”

The motion was adopted

Clauses 1, 2, 3, the Schedule, the 
Enacting Formula and the Long Title 
were added to the Bill.

Shri B. R. Bhagat: Sir, I move:

“That the BUI be passed.”

Shri Tangaman! (Madurai): May I Mr. Speaker: The question is:
know whether in the future at least
these P P- forms will be supplied “That the Bill be passed.”
free?

The motion was adopted
Dr. P. Subbarayan: That is for ac­

tion by t*« Finance Ministry.

1203 hrs.

APPROPRIATION BILL, 1960-61

The Deputy Minister of Finance
(Shri B» B. Bhagat): Sir, on behalf 
of Shri Morarji Desai 1 beg to move: *

“That the Bill to authorise pay­
ment and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for 
the services of the financial year
1960-61, be taken into considera­
tion.”

Mr. Spanker: The question is:

‘That the Bill to authorise pay­
ment and appropriation of certain 
further sums from and out of the

12,14 hrs.

RAILWAY BUDGET. 1960-61—
GENERAL DISCUSSION—coitfd

Mr. Speaker: The House will now 
take up general discussion on the 
Railway Budget for which the time 
allotted is 14 hours and the time al­
ready taken is 30 minutes. Hon. 
Members will have 10 minutes each 
except spokesmen of groups who will 
have five minutes more. Shri 
Anthony.

Shri ta n k  inthcny (Nominated— 
Anglo-Indians): That is all.

Mr. Speaker; Hon. Member can 
condense his remarks.

Shri S. M. Baaerjee (Kanpur): 
Other points can be covered by us.




